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STATE CF A P. Appel | ant (s)
VERSUS

E. SATYANARAYANA Respondent ( s)

Date: 11/10/2007 This Appeal was called on for hearing today.

For Appellant(s)
M  Prabhakar Rao Voruganti, kAdv.
Ms. D. Bharathi Reddy, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

The appel |l ant has already filed additional documents.

To be |listed before the Hon’ bl e Court.

(M P. BHADRAN)
Regi strar
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